Annexure 6
Name of the Corporate debtor: M/s. Chadalavada Infratech Ltd ; Date of commencement of liquidation: 11.04.2022; List of stakeholders as on : 29.03.2023

List o ional creditors (other than workmen, an Dues)
‘Amount of
Details of claims % shareintotal | Amountof | any mutual |\ of i | Amount of claim
Name of the creditor Identification No * Details of claim admitted amountof | contingent | dues, that " of clai Remarks if any
received : : ! rejected | under verification
claims admitted | claim | may be set
off
Whether I
. . Amount of claim . Amount covered by lien or ether lien /
Date of Receipt | Amount Claimed ; Nature of claim Y attatchment Amount covered by guarantee
admitted attatchment pending disposal
removed? (Yes /No)
Vardhman Wires and Cables N 29.05.2022 a2280,50 a2280,50 omC :":' As per Information available till WA E 096 E . , i
ate
Yash Electrical Systems o 16072022 229.05,365 4,29,05,265 omc :":' As per Information available till WA 007 E
ate

0.5 No.07/2019 before the Hom'ble I

Additional District & Session Judge,
Chammundeswar Electricity Supply Corporation Ltd 1 02.12.2022 1,25,52,20,776 1,25,52,20,776 FormC |Mysuru filed by the operational N/A 28.50 E

Creditor judgement and Decree

passed on 21.03.2020

Sub Total 1,34,04,10,690 | 1,34,04,10,690 3043 - -




